ST PIRUNTA 3 ST IR Yui [IeqT4 I@QT 81 LIC F IR 21 BRI RARBI IR
DI 34 PRI TRl 81 R 2@ A Fad IR <=0 A5 SRR, HR®1, YR Ud I Bl
SR &1 59 MY 51 STaT YA 4 LIC fav@ § o v wR 21 fa<iir av 2009-10 § 59
M T Pt 2.11 BRI AT B TEd 53,954 HRIS R BT YA 5T 21 IH1AT S1a1 BT Herera
HTH 1.14 YRR B1 LIC = 31T JATGHT ST JISHT &b T8 14T T 1.63 BRIS YHE T TRART BT
T {81 59 |Te 1 faxiig a9 2009-10 H SIS &b HY H 3,257.38 BRIS UG HATHR P &
H 1,371.84 BRIS TUY BT YA BT 51 39 ArdST~1dh & = A9, 2010 Th 1,48,197 BIS BUY
AEINTS Ud SR &3 31T Hoil, s8R, s, s, Ui 3R e anfe 3 fFawr feargiLic
Y I TT AT era &, R fa<iia a9 2009-10 7 61,000 RIS BUY 3 31 Tlh
Arpe H Fraer fpam 21 53 waiu) el 13.59 g If¥ehd] BRIRG &1 Sl 6T &l efee 4 fav@
H Faifire &l

HEIGY, IS Bl aeashdl § f g2 ifiemafe &t gfaen & ufy Lic & < vd 9Rd
ARBR LIC P Ui &1 & TR < F A THT-GRDI Bl A JIGem U< 811 AP Il
foerel 41 Srafel & arggper T81 811 =1feU| WRBR BI 37 VAT Blg Had T8l SO Iy,
T 39 IS SR IR St &1 9 1 g ugd SiiR faaeh i1 bufai & o
it afew a' giifvaa fear s =nfey f6 LIC & qam sif¥radiall @l sredt W sree! ariord
GRETT U1 B, (P U ATH SR D1 ST F Hal B bl

37 GHTI AATSHY (FERT): HElGd, Sl {9 AT eI 1 ISRAT 2, H 379 Bl 394
qHE PTGl

7t sfhiuTe S (B<IRIG): WEIGY, Sil fawy A1 9ew o SoRT &, H 370 &l I89d
TG PRAT Gl

3t A Rig Aidat (780 7aw): Heled, Sl vy A9 9ed o SO/ &, H 37U Bl
I g HRAT g

SHRIMATI BRINDA KARAT (West Bengal): Sir, | associate myself with what the hon.

Member, Shri Rudra Narayan Pany, has said.

SHRI MOHAMMED AMIN (West Bengal): Sir, | associate myself with what the hon.

Member, Shri Rudra Narayan Pany, has said.

SHRI T.K. RANGARAJAN (Tamil Nadu): Sir, | associate myself with what the hon.

Member, Shri Rudra Narayan Pany, has said.

SHRI R.C. SINGH (West Bengal): Sir, | associate myself with what the hon. Member, Shri

Rudra Narayan Pany, has said.
Need for effective mechanism for solid waste management

SHRI THOMAS SANGMA (Meghalaya): Sir, | rise to bring forth my concerns about the lack

of effective policy on waste management. There is no Indian policy document which examines
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waste as part of a cycle of production-consumption-recovery or perceives waste through a
prism of overall sustainability. In fact, interventions have been fragmented and are often
contradictory. The new Municipal Solid Waste Management Rules, 2000, which came into effect
from January, 2004, fails even to manage waste in a cyclic process. Waste management is still a
linear system of collection and disposal, creating health and environmental hazards. Urban India
is likely to face a massive waste disposal problem in the coming years. A closer look at the
current and future scenario reveals that waste needs to be treated holistically, recognizing its
natural resource roots as well as health impacts. Critical issues, such as, industry responsibility,
a critical paradigm to enable sustainable recycling and to catalyze waste reduction through, say
better packing, have not been touched upon. Any new paradigm should include a cradle-to-
grave approach, with responsibility being shared by many stakeholders, including product
manufacturers, consumers and communities, the recycling industry, trade municipalities and the
urban poor. While holistic solutions are available, municipalities have struggled to implement

them without proper planning and support from various Ministries.

Realising the need for a rethinking over waste management in the country, | urge upon the
Government of India to pay the required attention towards this neglected issue and take

appropriate steps in improving the waste management in the country.

SHRI ASHOK GANGULY (Nominated): Sir, | associate myself with the Special Mention
made by the hon. Member.

SHRI RANJITSINH VIJAYSINH MOHITE-PATIL (Maharashtra): Sir, | also associate myself

with the Special Mention made by the hon. Member.

SHRIMATI B. JAYASHREE (Nominated): Sir, | associate myself with the Special Mention

made by the hon. Member.

PAPERS LAID ON THE TABLE
Quarterly review of trends in relation to Budget (2010-11)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA):
Sir, | lay on the Table, under sub-section (1) of Section 7 of the Fiscal Responsibility and Budget
Management Act, 2003, a copy (in English and Hindi) of the Statement on Quarterly Review of
the trends in receipts and expenditure in relation to the Budget at the end of the third quarter of

the financial year 2010-11.

[Placed in Library. SeeNo. L.T. 4397/15/11]
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